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Hon'ble My M.S.Mukher; ¢ Vice-Chai man
: Jee,Administrative Member,

TAPAN CHAKRABCRTY & ANR,

,'/I’ . . ) -VS-
/_.- ' | . i - UNION oF INDIA & ORS.
I/ ¢ . o . '

s F . . i

///, Or the Petitionep; Mr. B.C.Sinha, counsgel.

F | .
Or the respondentgs NONE,

.foR D E.~R A

This is filed as an unlisted motion to-day by the
-14.counsel, for the petitioner, None appears for the respondents.

’

# Application be listed for hearing regarding'adrission
on 3.6.97. Pgﬁi%icner shall forthwith serve copy of tgﬁafgplicatéon ‘
 together with annexures upon all the respondents who/#¥gxfile reply
7.by the date fixed, S ' '

| In the meantime, hearing the 1d.cownsel for the petitioner
andzon'pérusal of the Application with all its enclosures, we-direct
that gromotion of respondent nos.5,7,8,9 and 16 to Senior Scale in
terms of Annexure~A,7 at'page 14.of this Application, shall sbide
by the result of the case. ‘ ' | ' |

, Order passed this day shall also be communicatad by the
etitioner to 811 the respondents, FPetitioner shall also sexrve unon
P ! . ponds
. the private respondents nos.5-10 directly. '

Plain Copy be given to the ld,counsel for the petitioner,

(M, s.Mukherjee) ~ ' . (AK.Chatterjee)
Membar{A) B : - Vice~Chalrman,:



